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{English] 

Houses to Persons Below Poverty 
Line 

3195. SHRI K. MURALEE DHARAN: 
Will the PRIME MINISTER be pleased to 
state: 

(a) the total amount allocated to 
Kerala for construction of houses for the 
people living below povertY line; and 

(b) the number of such houses 
proposed to be constructed during the 
current year? 

THE MINISTER OF STATE IN THE 
MINIS'fRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP­
MEND AND MINSTER OF STATE IN 
THE MINISTRY OF . PARLIAMENTARY 
AFFAIRS (SHRI RAMES.HWAR 
THAKUR): (a) Under Indira Awas Yojana 
an amount of Rs. 529.61 lakhs has been 
allocated to the State of Kerala as central 
share for 1994-95, for construction of 
houses for the SCs/STs and freed bonded 
labourers. In addition, the State can 
utilize Rs. 1324.02 lakhs (213rd of the 
funds fdr Million Well Scheme). for lAy 
in 1994-95. 

(b) During the current year, 12,570 
houses are proposed to be constructed 
under indira .~was Yojana. 

Bee-Keeping 

3197. SHRI ANANTRAO 
DESHMUKH: 

SHRI K.PRADHANI: 

Will the PRIME MINISTER be 
pleased to state: 

(a) whether the Government have 
made any study to assess the 
employment potential and export 
prospects of agriculture; 

(b) if so, the details thereof; 

(ci whether any comprehensive 
scheme for the development of bee­
keeping has been formulated; 

(d) if so, the details thereof, State­
wise; and 

(e) the funds allocated for the 
purpose State-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART­
MENT OF SMALL SCALE INDUSTRIES 
AND AGRO AND RURAL INDUSTRIES) 
(SHRi M. ARUNACHALAM): (a) No, Sir. 

(b) Does not arise. 

(c) and (d). As far as KVIC is 
concerned, no comprehensive scheme 
for Bee-keeping has been specifically 
formulated. However, financial assistance 
is provided to K.V.I. Boards and directly 
aided institutions, who take up this 
programme as per the approved pattern 
of assistance. 

(e) A Statement is attached. 
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